IITEM NO.10 COURT NO.1 SECTION IV
SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
Civil Appeal No(s). 3500/2006
HIGH COURT OF PUNJAB & HARYANA Appellant(s)
VERSUS

JAGDEV SINGH Respondent(s)
(with office report for direction)
Date : 12/07/2016 This appeal was called on for hearing today.
CORAM :

HON&#39;BLE THE CHIEF JUSTICE

HON&#39;BLE DR. JUSTICE D.Y. CHANDRACHUD
For Appellant(s) Mr. Manjit Singh,Sr.Adv.
Mr. Rahul Gupta,Adv.

For Respondent(s) Mr. Vinod Sharma,Adv.
Mr. Arun Singh,Adv.

Mr. S.K. Visen,Adv.

Mr. Prem Malhotra,Adv.

UPON hearing the counsel the Court made the following
ORDER

Arguments heard.

Judgment reserved.

(MAHABIR SINGH) (VEENA KHERA)
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